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(b) Th., Governmont i. not aware of the 
reasons why Mis. Pure Drinks Private 
Limited did not lake the franchise of 

• 77 '. 

.. Route f .... m Asbok Vlbar Phase 
10 to 1 P. Depot 

4225. SHRI RAJE VISHVESH-
WAR RAO : Will the Mini.ter of 
SHIPPING AND TRANSPORT be 
p)('a.,cd to state : 

~a) whether Government ha\'{' r,:cdvcd 
~vf~ral reprt"scTl'ation~ from the Res;dents' 
Welfare Association. Pha<e III, Ashok 
Vihar, Delhi Fll" introducing a new bus 
ro.Ito from -""10k Vihar PI""e III r .. 
J. P. Depot or extension of Route !'iJo. 3 
up to Ashok Vihal" Phase III for the con-
vcnit"nce of commuter!) of this area; and 

(h) if so, the action taken thereon and 
by when Ihc request would be acceded 
to and if not. the rea'lOns thereof 

THE MINI';TER OF STATE I!'iJ 
CHARGE OF THE MINISTRY OF 
SHIPPIl'\G AND TRANSPORT (SHRI 
'CHAND RAM): (a) Y"". % .. 

(b) Ashok Vihar Pha ... · 111. js served by 
the services of roule 14, 142 and I j7 
which provide change over facilities for 
going to Indra Pl'a~lha Estate at ,', nlllllber 
of points. ] t ha" not been found fea"iblr-
10 connect all the localities of the city hy 
(jirect ~l'vices. 

Setting up of Indu.trlell In Madhya 
Pradesh 

4226. SHRI SUKHENDRA SINGH: 
· Will the Minister of INDUS1RY be 
· pl~ased to state : 

• (a) whether Madhya Pradesh Govern-
ment have submitted propoilals to C~ntl'al 

-Government fur setting up Vanidium 
i,Factory in Koraba based ~n re~ lnu~ ; 

, (b) if so, the decision taken by Govern-
.ment of India thereon and" the ';ameo- of 
inclustries sanctioned so far; and 

(c) in case no dCC'ision has so far u['("n 
taken the reaSOll9 for delay and the time 
by which a decision is likely to be taken? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRlMATI ABHA MAITI): (a) to 
(c). No proposal bas been submitted by 
the Govt. of Madhy" Pradesh for seui ng 
up vanidium factory at Koraba based On 
red mud. However, the Slate Govern-
ment has recommended an application 
for the gran[ or an indu~tria1Iic("ncc from 
a private applicant for the manufacture 
of Vanadium Pentoxide and Ferro Vana-
dium from white mud1 whic~ iR a waste-
product from Alumina plant at Koraba. 

Thl" applicalion wa' re.iected. But tht"" 
further rC'prc!\enlation rcc("ivcd from th~ 

applicant is under cunsidera.tion. 

Lengtb of National Hlgbways 

4227. SHRI ARJUN SINGH BH<\-
DORIA: Will the Minister of SHIP-
PING AND TRA!'iJSPORT be pleasc(\ to 
slate: 

(a) the Icngill of :'-Iational Hi!l"hway, in 
Kilometel" I_Jt'r ritou'lanri square kilo-
Illdt.=rs; 

(h} the !cn~th Ilf :"_llio:nl ll;g!n\'ays ill 

Kiit)metcrs per thousand square KlllS. in 
various Sl<ttes, State-wi!W ; and 

(C') ,}w !It(''ps takt"n or proposed to he 
taken to remove the imbalance br.twef"n 
various States ? 

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and (b)_ A 'tate-
ment is attached. 

(c) National Highways are declared 
keeping in view the rcquirelTlentS of the 
country as a whole and not Stalt'wise or 
Tc~ion-wilJe, ~ also k~ping in vin\/' 
certain criteria prescribed for declaring 
(GIlda &1 National Highways. 




